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A.K.Chatteijee, VC 

He2rd both the parties.The counsel for the appli-

cant state that in view of certain letter dated 1.11.96 received 

by DPO Khaagpur copy of which has been 	d to the petitioner's 

counsel he does not wish to proceed 4th the Case. In Such circurn-

stance matter is disposed of as withdrawn. Copy of the letter be 

kept on record. 
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